central administrative Tribunal
Principal Bench

LA, No. 1168 of 2001
M.@. No.o 997 of 2001

Mew Delhi, dated this the  1ith May . 2001

HON’BLE MR. S.R. ADIGE, VICE CHAIRMAN (A)

HON’BLE DR. A. VEDAYALLT, MEMBER (J)‘” 

&8/8hri
1. - Surender Xumar Srivastava,

S/0 late Shri H.N. Lal Srivastava,
. D.D. Bhatt,

3/0 Shri M.D. Bhatt
Both working as S$r. Accountants
0/0 of Evacuess Properties Cell
Land & Building Dept.,
Govt. of NCT Delhi, ¥Yikas Bhawan,
Pew Delhi. .. Applicants
(By mdvocate: Shri B.$. Mainee)

Yersus

Union of India through

1. The Chief Secretary,
Govt. of NCT of Delhi
%, Sham Nath Marg, Delhi.

Z. The Principal Secretary,
Land & Building Dept.
Govi. of NCT of Delhi
vikas Bhawan, MNew Delhi.

The Directoor (Rehabilitation).

Ministry of Home affairs,

Rehabililitation Division,

Settlement Wing, Jaisalmer House

Mansingh Road, New Delhi. .. Respondents

G

ORDER _(Qrall

S$.R. ADIGE. ¥C (A)

Heard Shri Mainees. Ordsr Ressrved.

shri  Mainee pravs for permission to withdraw
the 0.4, Permission is granted The 0O.A. is
dismissed as withgdrawn.

Ve Loy e -

(Dr. A. Yedavalli) (8.R. Adige)
Member (J) Wice Chairman (&)

karthik




